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Sbri S. C. llamaata: When the 
National Safety Council will b. 
re,lftered and be,lrlldo function, may 
I know whether It will deal with the 
.afety mealures in coalminel, rail-
way. and airways also? 

Sbrl .JaIJl"D 1tuD: It bas been 
.tated In the ftatement Itself that it 
will be for Industriel other than the 
coal induftry for which a National 
Safety COll'llcU already exl.u, and 
for tbe railway. they have thalr own 
arrangements. Theretore, it will b. 
for Induftries other than coalmlnes 
and the rallwaYI. . 

CIOllUft of ID.1IStrlea .ae to 8bor1ap 
of "'II' \llaterIaJ 

+ °151. 5br1 R. O. Daile,: 
Sbri 51 .......... ar Prua4: 

Will the Minister of Lalloar,' Bmp-
10,_1 .... 1tellabllHau. be plea.-
ed to .tate: 

(.) whether it is • fact that the 
Committee set up by his Minlltry h .. 
dlleuas.d tbe queatlon about the crllil 
created by the closure of lOme of th. 
textile induatrral unlu and allo 
en,lneerl ... Donlerrou. metal.. •• 
eleetrlc:allDdustriea owinll \» \.he 
paucity of raw materials and Ihoria ... 
of forel.., exchan ... ; aDd 

(b) it 110, what exact measure. hi. 
Ministry I. contemplating to meet the 
problem of retrenchment. resulting ID 
the unemplo,."ent of large aectlon 
of labour in different Industrial units! 

The Depal, MlDJster ID the MIDla-
try of Labour, EmpiDymeat ... Reba-
bllltatioD (8br1 D. B. Cba" .. ): (a) 
Ye., Sir . 

(b) The Government have made all 
possible efforts to avoid closure of 
Induftrial units. Textile units which 
have closed down or are about to 
cloSe down are taken over, after due 
Investi,ation, under the Industries 
(Development " ReBUlation) Act. In 
regard to cloaurea cauaed by Ihortap 
of Imported raw material. steps have 
been taken to effect an equitable 
distribution of acarce raw material., to 
!formulate Import IUbstitutlOll pro-
grammes Uld to exPBlld the Indlpnoua 
fabrication of machinery Uld com-
ponenta. 

At the recent _lion of the 8tand-
in, Labour Committee It· was agreed 
tbat In cases of c101W'8 and mass re-
trencbment there should be three 
months' notice to the workers as well 
as to the Government and that In c_ 
of lay-off one month', notice should be 
,Iven except where the giving of IUch 
notice wal not poaslb1e owinl to ex-
i,aneiea beyond the control of the 
employer. 

8bl'l It. O. Daile,: Mey I know It 
these textile units have been closed 
due to mismanagement in the ll'IIits 
or because of the credit aqueeze b)' 
the Reserve Bank? What· ia the 
extent of unemployment? 

8br1 D. B. CbaVUI: It il on account 
of dnanclal dlfIlcultie. and also in 
certain cases because of miamana,e-
ment. Unemployment would be 
about 20.000 worken. 

Shrl It. O. Dabe,: The closure of 
non-ferrous units lead. to unemploy-
ment in other sector. of the industry. 
Is ,overnment aware of thla and the 
need to provide the neceasary forell" 
excbange for Importing the raw mate-
rials? Otherwise, It will create • 
chain of _pio)'1ll8Dl. 
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Shrl D. B. ChanD: Government i. 
aware of this. 

ShrlmatJ TarkHhwarl SlDha: May 
I know whether the government has 
made any assessment of the man-
hours lost and the resources capacity 
unused and. if so, what is their 
quantum? 

The Minister of Lallonr, EmpIDY-
ment an4 BehabUltatJOD (Sbri 
J'adlvaD Bam): Details have been liven 
that 15 textile mills have been affect-
ed by closures affecting 20,000 
workers. A. far as other units are 
concerned, we have made arrange· 
ments that •• sOon as an apprehen-
sion arisH there, they will approach 
the State Government and the tri-
partite body set up at the State level 
also. They will write to the Central 
Government and the matter will be 
pursued with the departments con-
cerned here at the Centre to make 
arrangements for foreign exchange 
for importing raw materials or pro~ 
,'ding credit facilities. It has not 
been possible to anticipate and work 
out the man-days that will be 
affect.d. 

Shrl Sham La! Sarar: Is the gov-
ernment aware that the handicrafls 
industry in particular has been hit 
hard on account of paucity of non-
ferrous mrtals, partkularly copper? 
What steps have been taken to ... 
that these workers get work and also 
are able to keep up to the commit-
ment. of exports from this country 
to otber countries? 

SIlrI J'adlvan Bam: Perbaps the 
hon. Member i. aware that govern-
ment hal !pven advance to the Cot-
tage Industries Board and Handicratlo 
Board to purchase all the stocks that 
were ready in Jammu and Kashmir 
so that the workers may not suffer. 

Shrl Sham La! Sarar: The question 
is about raw material •. 

Shrl J'all'JlvaD Ram: Steps have aloo 
heen taken to provide raw materials 
for that purpoae. 
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Shrl SaranllnnatJl Dwly",: Is il 
not a fact that there u. • cru.i. In 
the textile indUitry ,In Coim bator. 
as a result of which 3600 workers are 
going to be laid off and a representa-
tion has been made to the lovern· 
ment to intervene and take over this 
industry? H8lI gny attention been 
paid by the Central Government to 
this issue? 

Shrl J'arJlYRD Bam: As I said, 
there was some dilllculty In the tex· 
tile Industry, but the position Is 
Improving. Wherever It u. found that 
a particular undertaking cannot b. 
run eillciently without governmenl 
takinll it over, advantage ts taken of 
the !nduotries (Development and 
R.gulation) Act and that industry iJ 
taken over by the government for 
management for a temporary period. 

Shrl OlDen Bhattachar,.a: Apart 
from shortage of raw materials, there 
are BOrne textile factories which have 
been Closed due to realon' of inter-
nal quarrels and corruption in the top 
management of the f.ctorle.. If 00, 
may I know how many are they and 
what steps are government ,Ding to 
take 10 check this corruption In the 
manallemertt of thete factories and to 
take over those concerns? 

Shrl JarJlvan Bam: So far as the 
Labour MinJltry il concemed, our 
primary concern is to lee that the 
labour is not adversely affectod, the 
beneftt,. for lay-oil and retrenchment 
are paid to them. As far 811 the other 
aspect t. concerned. the GoverruJ\("nt 
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is armed with the Industries (Regula-
tion and Control Act.) and wherever 
nece8lary advantage is taken of that 
Act, 

WRITTEN ANSWERS TO QUJ:S. 
TIONS 

Relics of Gura Gov1u4 BlDch Jl 
'158. 8hn Galshan: 

Shri Onkar Lal lie .... : 
Shn Bukem CJbaIuI 

Kachhavalya: 
811.-1 B1blnlti MIllIn: 
Ihn K. H. Thr • ..,.: 
Ihrl Vlshram Prasad: 
Ihn Bh.pat Jha And: 
Dn M. L. Dwtvedi: 
Shri P. C. Boraoah: 
Shrt I. ·C. Iamala: 
8hn 8ubo4h BIUIII4a: 
8hrlmatl lavltn HIpm: 
IhrI Yalhpal SIDIh: 
Ihn BapI: 
Dr. Bam .. aobar LohJa: 
8hr1 Ram llewak Yadav: 
8hr1 Klahea PaUDayak: 
Shri Marll MaDohar: 
8hn Bam lIUkh Ya4av: 

Will the Minister of EdueatioD be 
pleased to state: 

(a) whether It ia a faet that the 
Government of India have ntceived 
fiVe awords (Shumaheeral of Guru 
Govlnd Singh JI Mah.raj from the 
British Government; and 

(bl if 10. In which museum Gov-
ernment have kept or propose to 
keep them so that public could .ee 
them? 

The Mbllster of B4aeaUoa (lhrI 
M. C. ChaIIa): (a) The Government 
of India have received the Shumsheers 
of Guru Goblnd SinlbJi Maharai from 
Ledy Lindaay, dIreet da_dent or 
the Marquia of Lord Dalhousie. 

(b) It hal be~n decided to make 8 
gift of these rebcI to Ule Govem-
ment o,r PUnjab for dl,pM, in the 
Punjab Museum. 
Boau. to Workers •• aer Bon •• Act, 

tNS 
'158. IhrI S. M ..... eriee: Will·" 

Minister of ;L ..... r. E.Ploy .... t· ... 
Reh.bUIIa.... be pleased to Ita.: 

(.) whether it I. • fact that taJdag 

advantqe ;;r the Bonua Act, 1965, 
employers are generally living only 
four per cent bonus to the employees; 
and 

(b) if so, the safelluards provided 
against such action of the employers? 

The Ml'DIIter of LaboUr, Employmeat 
IUIII BebabDltatioa (8brl I.gjlftll 
BalD): (a) No such general complaint 
h .. been received by the Government 
of India. 

(b) The Act itself provide. for the 
calculation of the bonus payable, 
settlement of disputes gnd penalties 
for breaches of the provisionl of the 
Act. 

Mfn..trlbals reRnIIDc fNm ... 
PaJr:\stea 

'110. Shri P. C. Borooall: 
8hrt RameIIh_r TlUltIa: 
Ihn RlmaWalka: 
ShrJ Bhapat Jha And: 
Shn M. L. DWlve41: 
Sbrl S. C. Samaala: 
Shn Sabo4h B.nII1a: 
Shrlmatl Savltrl HlplD: 

Will the Minister of Rome Main 
be J'leased to state: 

(a) whether the lan, of Mizo-
tribal. who had crossed over to East 
Pakistan. has since returned to Mizo 
Hill area with arms and military 
trainin,; 

(b) if .0, how many of thOle Mizo-
tribals have .Ince ntturned; and 

(c) the steps taken to prevent their 
hostile and fissiparous actlvitle.? 

The Deputy MIDister la the Mlnlltry 
of B_ Main (8hr1 V. C. 61ndda): 
(a) and (b). Over 2110 volunteer. of 
Mlzo Natlon.1 Pront are believed to 
have returned from East PakIstan 
during December, tll6&, with arm., 
after belDr trained In Eaat PaIr\sten. 

(0) The Government of Assam are 
keeping a "" .. lui watch over the 
activities of the anti-national elements 
among the tribals. Security measure. 
h.v~ been lI.hlaned up and the in-
telligence 'ImIchinery has been strenl-
thened. The State Government are 
conslderin, •• tting up of more border-
post. to ' •• illtats interception Of these 
elementa and curb their movements. 




